
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION  NO. 416/2025 

 

IN THE MATTER OF:  

Shri Gopal ChandraVanwassi                                                                                                                                         

... Applicant  

 VERSUS   

Indian oil Corporation limited                                                                                                     

…Respondents 

 

S. NO. PARTICULARS PAGE NO. 
1.  Letter by District 

Magistrate to 
consultant, Hon’ble 
Green Tribunal, New 
Delhi 

1 

2.  Response by District 
Magistrate 

2 

    

FILED BY   

DEEPAK BORA,  

Counsel for the State of Uttarakhand  

17, New Lawyers Chambers, Setalvad Block,  

Supreme Court of India, New Delhi-110001  

Mobile No.- 9971578987 

436
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